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PAPERS LAID ON THE TABLE

-ANNUAL REPORT OF THE DEVELOPMENT
CounciL For Heavy ELECTRICAL
INDUSTRIES FOR 1968-69

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): Sir, I lay on the
Table a copy of the Annual Report
-0f the Development Council for
Heavy Electrical Industries for the
year 1968-69, under sub-section (4)
.of section 7 of the Industries (Deve-
lopment and Regulation) Act, 1951.
[Placed in Library. See No. LT-1856|
-69.]

PAPERs UNDER THE COMPANIES ACT

THE MINISTER OF STATE IN
‘'THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHIB SHINDE) :
Sir, on behalf of Dr, Triguna Sen, I
lay on the Table a copy each of the
following papers under sub-section
(1) of section 619A of the Companies
Act, 1956:—

(1) Review by the Government
on the working of the Lubrizol
India Limited, Bombay, for
the year 1967-68.
Annual Report of the Lubri-
zol India Limited, Bombay,
for the year 1967-68 along
with the Audited Accounts
and the comments of the
Comptroller and  Auditor
. General thereon.

[Placed in Library. See No. LT-
1857(69.]

REPORT OF THE RAILWAY ACCIDENTS
INQUIRY COMMITTEE, 1968—PaArT II

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): Sir,
I lay on the Table a copy of the Re-
port of the Railway Accidents In-
quiry Committee, 1968—Part II.

[Placed in Library. See No. LT-
185869.]

(2)
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REGISTRATION OF NEWSPAPERs (CEN-
TRAL) AMENDMENT RuULEsS

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUJRAL); Sir,
I lay on the Table—

(1) A copy of the Registration of
Newspapers (Central) Amend-
ment Rules, 1968 (Hindi and
English versions) published
in Notification No. G.S.R. 823
in Gazette of India dated the
22nd  March, 1969, under
sub-section (2) of section
20A of the Press and Regis-
tration of Books Act, 1867.

(2) A statement showing reasons
for delay in laying the above
Notification.

[Placed in Library. See No. LT-
185969.]

ANNUAL RePORT OF Foop CORPORATION
oF INDIA

SHR1 ANNASAHIB SHINDE: Sir.
I lay on the Table a copy of the
Annual Report (Hindi and English
versions) of the Food Corporation of
India for the year 1967-68 along with
the Audited Accounts, under sub-sec-
tion (2) of section 35 of the Food
Corporations Act, 1964. [Placed in
Library. See No. LT-1860169.]

TEXTILES COMMITTEE (SECOND AMEND-
MENT) RuLEs
d2firw =T @ afq WA E
Iq w7 (st QA W Faw): F
et giwfa wfafrw, 1963 FY g
22 #Y ITETA (3) F WAT FUST
gfufa (goa dwraw) o=, 1969 ¥
o it qur-gee 9% <@ § it feiw
9 W, 1969 ¥ WA F Twwd F
Tfug=AT §E4T STo THo HITo 1818
#yFrfoa g a1
[Placeq in Library. See No.
1861(69.]
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